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(b) the specific time-limit by when Government is going to decide marketing

margin of private sector natural gas marketers; and

(c) by when the Ministry is going to communicate with the Ministry of Chemicals
and Fertilizers in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): (a) to (¢) The Govermmnent
of India with the approval of the Cabinet has notified the determination of Marketing
Margin for supply of domestic gas to Urea and LPG producers on 18.11.2015 and
the same has been communicated to the Ministry of Chemicals and Fertilizers. It has
been decided that Marketing Margin upto a maximum of ¥ 200 per 1000 Standard
Cubic Meter (SCM) may be levied on any domestic gas being produced within the
country and supplied to Fertilizer (Urea) and LPG producers in the country. This is
applicable to all marketers including private sector.

Import of crude oil from Saudi Arabia

t439. SHRI RAMDAS ATHAWALE:; Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state :

(a) the details of the import of crude oil from Saudi Arabia during the last
three years as on date;

(b) the details of the foreign exchange spent on the import of crude il during
the above period; and

(c) whether Government has any scheme to save this foreign currency which is
being spent on the import of crude oil from foreign countries?

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): (a) The details of crude
oil imported from Saudi Arabia from 2012-13 to 2015-16 (April-October) by Oil
Companies are as follows:

Year Quantity in TMT
2012-13 36688
2013-14 38181
2014-15 34986
(April-October, 2015) (Provisional) 22979

¥ Original notice of the question was received in Hindi.
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(b) The details of the foreign exchange spent on the import of crude oil during
the above period are as follows;

Year Value

US$ (Billion) T (crore)
2012-2013 1443 784632
2013-2014 143.0 864875
20142015 1127 687416
2015-2016 43.6 279735

{April-October, 2013) (Provisional)

(c) Various measures are being taken to accelerate the pace of exploration and
production of ¢il and gas in the couniry which includes the following;

(i)  Government has approved Marginal Field Policy for monetisation of
69 discoveries.

(i)  Appraisal of about 1.5 million sq.km. un-appraised area of the [ndian
Sedimentary Basins.

(iii) Re-assessment of Hydrocarbon Resources,
(iv) Setting up of National Data Repository.

(v)  Policy for exploration and exploitation of Shale Gas/Shale Qil resources
by NOCs under the Nomination Regime.

(vi) Policy for exploration in the Mining Lease (ML) arcas after the expiry
of exploration period.

(vii) Offering of exploration blocks through bidding round.

(viii) Policy on Non-exclusive Multi-client Speculative Survey for assessment
of unexplored sedimentary basins.

(ix) Policy frame work for relaxations, extensions and clarifications at the
development and production stage under the PSC regime for early
monetization of hydrocarbon discoveries.

Also, Petrolenm Conservation Research Association (PCRA), under the Ministry
of Petroleum and Natural Gas, has been given the mandate to promote conservation
of petroleum products in the major sectors of economy like transport, industry,
households and agriculture through direct technical assistance, R & D educational
and training programmes and mass awareness campaigns. PCRA’s activities cover
conservation of all energy sources, development, evaluation and commercialization of
efficient equipment and additives, popularizing production of bio-fuels, environment
protection etc.



